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BSTIMATES COMMITTEE
Forty-ninth Repert

SHRI P. VENKATASUBBAIAH (Nan-
dyal) : I begto present the Forty-ninth
Report of the Estimates Committoe om the
Ministry of Petroleum and Chemicals—
Fartilizers.

PUBLIC ACCOUNTS COMMITTEE
Twenty-fourth and Tweaty-fifth Reports

SHRI M. R. MASANI (Rajkot) : 1
beg to presemt the following Reports of the
Pubtic Accounts Committee :—

(1) Twenty-fourth Report on Para 18
of Audit Report (Civil) on Revenue
Receipts, 1966, and Audit Report (Civil) on
Revenue Receipts, 1967, relating to Customs
and Union Excise Duties.

(2) Twenty-fifth Report on Appropria-
tion Accounts (Civil) 1965-66 and Audit
Report (Civil), 1967, relating to the Minis-
tries of Home Affairs, Labour, Employment
and Rehabilitation (Department of Rehabi-
litation) and Tourism and Civil Aviation.

COMMITTEE ON PUBLIC UNDERTA-
KINGS

Efeventh Report
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MOTION FOR ELECTIONS TO COM-
MITTEES

Comaittee on Estimates

SHRI P. VENKATASUBBAIAH (Nan-
dyal) : I beg to move :
“That the members of this.House do
proposed to elect in the manner required
by ssb-rule (1) of Rule 311 of the Ruley

CHAITRA 22, 1890 (SAKA)

Elections to 1

Committees (Ms.)
of Procedure and Comduct of Business in
Lok Sabha, thirty members from among
themselves to serve as members of the
Committee on PEstimates for the terms
beginning on the 1st May, 1968, and end-
ing on the 30th April, 1969,”

MR. SPEAKER : The question is :
“That the members of this House do
proceed to elect in the manner required
by sub-ruie (1) of Rule 311 of the Rules
of Proced and Conduct of Bust
in Lok Sabha, thirty members from
among themselves to serve as members
of the Committee on Estimates for the
term beginning on the Ist May, 1968,
and ending on the 30th April, 1969.”
The motion was adopted.

COMMITTEE ON PUBLIC ACOQUNTS

SHRI M. R. MASANI (Rajkot) : I
beg to move :—

“That the members of this House do
proceed to elect in the mannsr requir-
ed by seb-rule (1) of Ruie 389 of the
Rules of Procedure and Conduct of
Business in Lok Sabha, fifteen members
from among themselves to serve as
members of the Committee en Public
Accounts for the term beginning on the
1st May, 1968, and ending on the 30th
April, 1969.”

MR. SPEAKER : The question is :

“That the member of this House do
proceed to elect in the manner required
by sub-rule (1) of Rule 309 of the Rules
of Proceedure and Conduct of Business
in Lok Sabha, fifteen members from
among themselves to serve as members
of the Committee on Public Accounts
for the term beginning on the ist May,
1968, and ending on the 30th April,
1969.”

The movien was adopted

SHRI M. R. MASANI :
move :—-

I beg to

“That this House do recommend to
Rajya Sabha that Rajya Sabba do
agree t0 nomi seven bers from
Rajya Sabha to associate with the Com-
mittee on Public Accounts of the House
for the term beginning on the st May,
1968, and emding on the Xth April




